T |, S1.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.57.-21.Te.-31.-28082024-256695
CG-DL -E-28082024-256695

TTETIOT
EXTRAORDINARY
AT || —EvE 3—I7-T 0L (i)
PART I1—Section 3—Sub-section (ii)

grfee F THfAT
PUBLISHED BY AUTHORITY

. 3320] 7% Reelt, TUAT, STET 28, 2024/97TF 6, 1946
No. 3320] NEW DELHI, WEDNESDAY, AUGUST 28, 2024/BHADRA 6, 1946
fafer sic = "=
(EIEEIRRERIN)]

T foeett, 27 ared, 2024

F.AT. 3637 (). —F=i T TLHL, ALt a7, 1956 F a7 4 F IqHAA (1) F ATEL H 3T
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MINISTRY OF LAW AND JUSTICE
(Department Of Legal Affairs)
NOTIFICATION
New Delhi, the 27th August, 2024

S.0. 3637(E).—In pursuance of sub-rule (1) of rule 4 of the Notaries Rules, 1956 and in supersession of
notification of the Government of India in Ministry of Law and Justice, Department of Legal Affairs number
S.0.3191(E), dated the 3" September, 2019 published in the Gazette of India, Extraordinary, Part I, Section 3,
Sub-section (ii), the Central Government hereby designates the following officers in the Department of Legal Affairs,
Ministry of Law and Justice as competent authority, namely :-

1. Smt. Renu Pande, Deputy Legal Adviser, for the purpose of rule 13 of the said rules in relation to notaries
appointed by the Central Government; and

2. Shri Rajeev Kumar, Deputy Secretary, for the purpose of the said rules, in relation to the notaries appointed
by Central Government, except rule 13.

[F. No. N-15011/1/2023-Notary Cell]
ASHUTOSH MISHRA, Jt. Secy. and Legal Adviser
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